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crlticall}’ reviewed and through dis- 
cussions', regular field visits, regional 
meetings, etc.

Adalt Education Prograniiiies

161. SHRI VIJAY KUMAR N. 
PATIL:

5IHRI VINAYAK PRASAD 
YADAV:

SHRIMATI MRINAL GORE:

Will the Minister of EDUCATION, 
SOCIAL. WELFARE AND a jL T U R E  
be pleaded to state:

(a) whether Grovemment have 
finalised a programme on adult edu
cation during the current year:

(b) if so, details of programme con
taining administrative set up, finan
cial provision, number of persons to 
be partly employed and their ratt 
of remuneration with estimate of fin
ancial outlay for the current year 
and the next 3 years, year-wise and 
State-wise;

(c) what is the number and names 
of voluntary organisations which 
have offered to implement the pro 
gramme in various States and the 
areas proposed by these institutions 
under the programme and finally 
decided by the Ministry so far;

(d) whether some of the voluntary 
organisations who have offered to 
participate in the programme in 
various States on a large scale have 
not been finally allowed to operatt 
and the reasons therefor; and

(e) whether any representation 
a g ^ s t  the participation by some 
Agency has been received by Gov
ernment, if so, details of the action/ 
decision taken?

THE MINISTER OF EDUCATION, 
SOCIAI. WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
iJER): (a) Yes, Sir.

(b) H ie details of the prograonme 
are givm in the Summary of the Re

port of the Working Group on Adult 
Education for medium-term Plan 1978- 
83, copies of which are available in 
Parliam ent House Library.

(c) A list of Voluntary Agencies 
which are on the G rants-in-aid  list has 
separately been furnished in reply to 
Lok Sabha Starred Question No. 1 
dated 20-11-1978.

(d) and (e). I t has been decided th a t 
organisations of the following types 
may not be provided financial assist
ance under the Scheme of Assistance 
to Voluntary Agencies working in the 
field of Adult Education:

politicall parties and the various 
mass organisations of women, 
youth, workers and peasants;

—All-India cultural, religious and 
youth organisations; and

—^federations/associations of te a 
chers, students, trade and in
dustry.

The political parties and the other or
ganisations of these categories aie 
expected to contribute in  creation of 
awareness among the people towards 
this mass program m e and in m otivat
ing the instructors and the learners. 
Organisations of the above-referred 
categories who made requests for fin
ancial assistance nave been informed 
on these lines.

Financial aid to Flood and Cyclone 
Affected States

162. SHRI C. N. VTSVANATHAN: 
Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) the  quantum  of assistance, 
financial £jnd physical, given by Gov
ernm ent to the  S tates affected by 
fioods and  cyclone durinlg the  last 

th ree yearg including cu rren t year;

(b) the principles tfovarning such 
‘i i  assistance; and
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(c) w hether G overnm ent propose 
to m ake up th e  losses incurred  by 
tl-iese States by increased subven- 
tions so tha t the ir regular p lan  efforts 
are not ham pered by  diversion ot 
resources for relief measures?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) The quan-
tum of advance Plan assistance/ 
foodgrains allocated to the States 
affected by floods and cyclone during 
the last three years, including th e  
current year; is indicated below:

State Calamity
1976-77 1977.78 9̂78-79

Advancc Adv. Foodgrains
Plan Plan (MT)

assistan- assistan- Wheat Rice

Adv.
Plan

assistan

Foodgrains 
(MT) I  

1- Wheat Rice
ce

(Rs.
crores)

ce
(R,.

crores)

ce
(R,

crores)

1 2 3 4 5 6 7 8 9

I. Andhra Pradesh . Cyclorc 3*53 56-52 1 i ,c f0 i '̂,777 ij-<C 1C,((0 £C,CC (

2. Asram Floods 2-53 4'98 I0;000 • •

Bihar Flood? i0'95 •• • • 44-92l! 40,cc0

4. Gujaraf Floods 4-25 10-43 •• ••

5- Haryana Floods •• I I ' O O • • 15*30 . 2.5C0

6. Himachal Pi adrsh Floods 2- 70 C*£9 [ y,(co

7. J .  & K. Floods 0-26 2 17

8- Kerala Cyclone 3-64 1 ^256 1,250 • •

9. Manipur Floods 0-445 • •

10. Orissa Floods • < 8-52

11. Pnrjab Floods • • ^‘75 r 8,cco • .

12. Rajasthan . Floods 3-32 7'97 10,f( 0 •• 7,( ( c • •

*3 Tamil Nadu Cyclone 3* <̂5 29-31 lo.rro 10,CCD 14-40 • •

14. Tripura Floods I ' l l • • • ••

15- U.P. Floods 11 ' 25 10- 00 10.cm 54*22 . . .

[ 6 . West Bengal Floods • ‘ 4*41 3o^cco • • f8 -r 3 (( f
500 Da 15 
marccr

(b) and (c). The existing policy 
ar»d arrangements for financing the 
expenditure necessitated by natural
calamities are. based on the recom
mendations of the  Sixth F m ^ c e  
Commission. According to these
arrangements, the States are prim arily 
responsible for provision of relief in

case of natural calamities. For this 
purpose, the Sixth Finance Commis
sion has provided amounts by way of 
margin money. If the expenditure 
necessitated by a natural calamity 
exceeds the margin money, Central 
assistance is given to the State in the 
form of advance P lan assistance whicbv
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is to be utilised lo r accelerating on— 
going P lan works or taking up ap- 
p iw e d  Plan works. The quantum  of 
advance plan  assistance is determined 
on the basis of the on*tbe-spot assess
m ent by a Central Study Team and the 
reeommendations of the  High Level 
Committee on Relief. Under the 
existing policy and arrangements, 
expenditure of non-Plan nature  is not 
eligible for Central assistance. How
ever, adequate care is taken to see 
that the tempo of development in a 
S tate is not impaired on account of 
occurrence of natural calamity.
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